Written Answers to [31 July, 2014] Unstarred Questions 169

S1.No. Name of the country 2012 2013 2014
85. Thailand 56 28 NIL
86. Turkey NIL 03 01
87. Uganda 46 31 14
88. Ukraine NIL 01 NIL
89. United Kingdom 110 110 47
90. United States 273 294 154
91. Venezuela 01 01 01
92. Vietnam 02 04 02
93. Yemen 02 01 NIL
94, Zimbabwe NIL NIL NIL

Implementation of reservation policy

$2374. SHRI NARENDRA KUMAR KASHYAP: Will the PRIME MINISTER be
pleased to state:

(a) whether certain States have violated the verdict of Supreme Court regarding
the limit of fifty per cent reservation for Scheduled Castes, Scheduled Tribes and other
Backward Classes in Government services;

(b) if so, the names of the States, which have violated reservation limit of fifty
per cent;

(c) whether Government is contemplating to take any action for implementation of
Supreme Court verdict; and

(d) if so, the details thercof and if not, the reasons therefor ?

THE MINISTER OF STATE IN THE MINISTRY OF PERSONNEL, PUBLIC
GRIEVANCES AND PENSIONS (DR. JITENDRA SINGH): (a) and (b) Department
of Personnel and Training deals with reservation in posts and services under the Central
Government. The services under the State come under the List-II i.e. “State List” of the
Constitution, which are within the jurisdiction of the Governments of respective states.

The details of percentage of reservation in different States are not being maintained
in this Department.

(¢c) and (d) Do not arise in view of the reply to part (a) and (b) of the above
question.

TOriginal notice of the question was received in Hindi.



